~ List the matter on 21 .08.2017.

BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)
- AHMEDABAD BENCH

~ AHMEDABAD

C.P. (1.B) No. 75/9/NCLT/AHM/2017

Coram: Present Hon’ble Mr. BIKKI RAVEENDRA BABU -
' - MEMBER JUDICIAL

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 17.08. 2017 '

Name of the Company: Bhagwati Corporation
_ -~ V/s. -
Shrinidhi Laminates Ltd.

Section of the Companies Act:  Section 9 of the Insolvency and Bankrupcy

Code
S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION ___REPRESENTATION _SIGN .,
' L atr  feeHCANT
. MP A Ganobl VO chTZ. ot . /I \/l/\_
2.
ORDER

Learned Advocate Mr. Anip Gandhi present for operational credrtor/ Apphcant
None present for Respondent -

Applrcant filed affidavit stating that he complied with section 9(0) of the code
Applicant also filed proof of service of notrce on Respondent

' None appeared for Respondent.

‘Objections not filed.

Applicant 1s drrected to file copies of reply notices dated 16.1 1 2016 to the statutory
notices 1ssued under section 138 of NI Act by Applicant.

oo O
 BIKKI RAVEENDRA BABU

- - _' MEMBER JUDICIAL
Dated this the 17th day of August, 2017. -




